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SHRI Y. B. CHAVAN: I have 
answered this question, 

SOME HON. MEMBERS rose-
MR. DEPUTY-SPEAKER: We 

have spent 15 minutes on this. I have 
given more opportunities to members 
coming from U.P. 

WRITTEN ANSWERS TO 
QUESTIONS 

ApPOINTMENTS TO A COUI!.T OP 
SESSIONS 

-781. SHRI D. N. PATODIA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact_ that the 
Law Commission has suggested that 
appointments to a Court of Sessions 
be made by the High Court of the 
State instead of State Government as 
at present; 

(b) whether Government have con-
sidered the suggestion; and 

(c) if so, when suitable amendments 
to the Code of Criminal Procedure 
will be in trod uced? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VlDYA CHARAN 
SHUKLA): (a) Yes, Sir. 

(b) and (c). Government's views 
will be formulated after examination 
of the report' in consultation with 
State Governments. 

EROSION OF NATIONAL HIGHWAY 
No. 31 

·786. SHRI KAMESHWAR 
SINGH: 

SHRI ONKAR LAL BER-
WA: 

Will the Minister of TRANSPORT 
AND SHIPPING be pleased to state: 

(a) whether Government's attention 
has been drawn towards the fast ero-
sion by Ganga. one mile from Na-
tional Highway No. 31 near Rahim-
pur in Khogana sub-Division; 

(b) if so, the action taken by Gov-
ernment for the safety of the Na-
tional Highway No. 31; and 

(c) if no action has been taken the 
reasons therefor? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF TRAl'.SPORT 
AND SHIPPING (SHRI BHAKT 
DARSHAN): (a) Yes. Sir. 

(b) and (c). Protective works in 
the form of spurs have already been 
constructed by the North Eastern 
Railway at Mansi near Rahimpur to 
arrest further erosion of its North 
bank by- the river Ganga. This pro-
ject is being jointly financed by the 
Railway, the Ministry of Transport 
and Shipping and the Bihar Govern-
ment. Some damage has been caused 
to the spurs during the recent floods 
this year and necessary repairs are 
being carried out by the Railway. 




